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ORDER(ORAL 

Per Mr.S.K.Pattnaik, Judicial Member 

Ld. Counsel for the applicant is present. None appeared for the 

respondents. 

2, 	IA. Counsel for the applicant prays to withdraw this application 

with liberty to file a fresh OA as new developments have taken: place in 

the meantime. Permission is accorded. 

3. 	The OA is disposed of as withdrawn. Theit will be no order as to 

costs. 

(DR. NANDITA CHATI'ERJEE) 
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ADMINISTRATIVE MEMBER 

	
JUDICIAL MEMBER 

I.Nath 


